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remaining 7,000 metric tons either
during April and May, 1966, at the
seller's gption, or from the new crop
in November and December, 1966,

12.90 hrs,
PAPERS LAID ON THE TABLE

Aupir REPORT AND APPROPRIATION Ac-
COUNTS, POSTS AND TELEGRAPHS

The Minister of State in the Minls-
try of Finance (Shri B. R, Bhagat): 1
beg to lay on the Table a copy each
of the following papers:—

(1) Audit Repnrt. Posts und Tele-
graphs, 1988, under article 151 (1)
of the Constitution. [Placed in
Library. See No. LT-5971/68].

(2) Appropriation Accounts, Pos's,
and Telegraphs, 1884-65. [Placed
in Library. See No. LT-5072/66].

NOTIFICATION UNDER THE COMPANIES
Act

The Minister of State in the Minds-
try of Law (Shri C. R. Pattabhi
Raman): Sir, [ beg to lay on the
Table a copy of the Companies (Cenl-
ral Governmeni's) General Rules and
Forms (Amendment) Rules 1966, pub-
lished in Notification No, G.S.R. 368
in Gazette of Indiz dated the 19th
March, 1968, under sub-section (3)
of section 642 of the Companies Act,
1856. [Placed in Library. See No.
LT-5873/66].

-
ANNUAL REPorT AND AupiTED ACCOUNTS
oF ANIMAL WELFARE

The D-pnty Mhhtq- h the thh—
iry of Food, Agri
Development and Gwpnlh- (SInrl
Shimde): Sir, I beg to lay on the Table
a copy of the Annual Accounts of tke
Anima] Weltare Board, Madrag for *he
year 1964-65 along with the Audit
Report thereon. [Placed in Library.
See No. LT-5074/68],

Papers laid CHAITRA 15, 1888 (SAKA)
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12,01 hrs.

COMMITTEE ON PRIVATE MEM.
BERS' BILLS AND RESOLUTIONS

EIGHTY-FOURTR RErorT

Shri 8. V. Krishnmoorthy Rgo
(Shimoga): Sir, I beg to preseniL the
Eighty-fourth report of the Commit-
tee on Private Members' Bills and
Resolutions,

1202 hrs.

RE. STATEMENT BY PRIME
MINISTER

The Ministey of Parliamentary
Affalrs and Commaunications (Shel
Satya Narayan Simhs): I am sorry to
inform the House through you that
the Prime Minister has become indis.
pused due to a mild attack of flu and
had been advised complett rest for
two days. Therefore, the promised
statement which she was to make
today in the afternoon will be made
by her on Thursday after the gues-
tion hour.

Shri Hari Vishnu Kamalh (Hoshan-
gabad): We wish her speedy recovery
by the grace of God.
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12.88 hrs,

STATEMENT RE. ELECTRONIC
COMPUTERS FOR L.IC,

The Minister of State in the Minis-
try of Finamce (Shri B. R. Bhagat):
Sir, with your permission 1 propose to
correct an error, in the information
given by me on the floor of this House
on the 17th February, 1068, in reply
to a supplementary putl by Shri Tridib
Kumar Chaudhuri to Starred Ques-
tion No. 62 regarding Electronic Com-
puters for Life Insurance Corporation.



